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exemption oflevy from the farmers
who have been affected by the recent
floods in the country ;

(b) if so, what are the detailsin
this regard ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE
IN THE MINISTRIES OF
AGRICULTURE AND RURAL
RECONSTRUCTIONS (SHRI R.
V. SWAMINATHAN) : (a)
to (c). No request or proposal
from any State Government affected
by floods has been received for
exemption of levy on farmers. Such
proposal will be given due considera-
tion as and when received.

Stoppage of Supply of Food-
grains under ‘Food for Work
Programme’

4107. SHRINIREN GHOSH :
Will the Minister of RURAL RE-
CONSTRUCTION be pleased to
to state :

(a) whether the  Government
have stopped supply of foodgrains
for what used to bz called food for
work programme ;

(b) if so, the reasons therefor;
and

(c) has any alternative measure
been adopted for restarting the
programme ?

THE MINISTER OF STATE
IN THE MINISTRIES OF
AGRICULTURE AND RURAL
RECONSTRUCTION (SHRI BA-
LESHWAR RAM) : (a) to (c). The
food for work programme has been
renamed as national ruragl employ-
ment programme now. Supply
of foadgrains under the programme
has not been stopped but has been
curtailed. Mainly, cash allocation
has been made for the programme
during the current year.

Jadra Reservoir Scheme

4108. SHRI  RASABEHARI
BEHERA : Will the Minister of
IRRIGATION be pleased to state =

(a) whether the ‘Indra’ Reser-
voir Scheme’ Khariar of Kalahandi
District, Orissa has been received by
Gqvernment ;

(b) if so, the stage of progress ;
and

(c) how soon it is going to be cons-
tructed ?

THE MINISTER OF STATE
IN THE MINISTRY OF IRRIGA-
TION (SHRI Z.R. ANSARI) :
(a) No, Sir.

(b) and (c).The Government of
Orissa have intrimate dthat the Indra
Irrigation Project is under surveys
and investigation and the project
report is likely to be ready by Septem-
ber, 1982. The State Government
have further intimated that this
project has been included in their
Sixth Plan and infrastructure work
on the project has already commen.
ced.
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Fleet strength of Fishing Vessels

4111, SHRI JAGDISH TYTLER :
Wi'l the Minister of AGRICULTURE
be pleased to state:

(a) whether Government are pla-
: o increase the fleet strength
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of ficshing vessels in order to increase
the catch from maritimer sources;

‘L, whet her it is a fact that Go-
vernment have revived the Shipping
Development Fund  Committee
Scheme for providing loans for
acquisition of fishing vessels by Indian
entrepreneurs;

‘c) if so, the details of this scheme ;
and

(d) the details of the new charter
policy by which Indian entrepreneurs
will be enable to get first vessels on
charter from foreign countries?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TTTRE AND RURAL RECONS-
TRUCTION (SHRI P. V. SWA-
MINATHAN): (a) Yes, Sir.

(b) Yes, Sir.

(c) Indian companies arc eligi-
le for soft term 'oan at 4 1/2 per cent
intercst per annum from the Ship-
ping Development Fund Committee,
for acquisition of deep sea fishing
vessels to the extent cf g5 per cent
of the cost of indigencus vessels and
qo per cent of the cost of imported
vessels. The loan is repayable within
16 years including moratrium for
one year.

{d) A copy of the guidelines,
terms and conditions for charter of
foreign fishing vesse's issued inJanua-
rv 1981 is at statement attached.

Statement

Guidelines, Terms and Condi-
tions for Charter of Foreign fish-
ing vessels

1. Guidelines

. The main considerations in

permlttmg operation of foreign fish-
ing vessels on charter byIndian com
panies and joiat ventures companies
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